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Office of The Controller General

Patents, Designs & Trade Marks

Ministry of Commerce & Industry

Department for Promotion of Industry and Internal Trade
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Bounbhik SanvpADA BHAWAN
TfIc. 32/ Plot No. 32
AT 14/ Sector 14
&R/ Dwarka HIRd  India

/ Tel: +911125300205
-ﬁ'ﬁ! E-Mail : ceoffice.ina@nic.in

/' Website: www.ipindia.gov.in

No: CGPDTM-11018(14)/2/2025-CGOFFICE/ 2258

Date: 02.01.2026

OFFICE ORDER

In partial modification of Office Order No. CGPDTM-11017(13)/1/2022-CGPO /2208
dated 26.12.2025, the place of posting of the following officials is hereby revised as under:

S.N. | Name of official Current Place of | Revised new
Posting place of Posting
13 Shri Ashok Kumar Delhi NMumbai
& Smt. Manisha Sharma Delhi Kolkata
2 This issues with the approval of Controller General of Patents, Designs and ‘T'rade Marks.

o

(Vickey Kumar)
Director
O/o CGPDTM
ilio:
1. All above mentioned UDCs of Patent Office

Copy to:

1. Head of Office, Patent Office, Kolkata/Chennai/New Delhi/NMumbai

2. The Accounts Ofticer, Pay & Accounts Office, Patents, Design & Trade Marks, Mumbai-400037
3. I'T Office, O/o CGPDTMIL, Delhi.

4. Office Order Copy

5. Hindi version follows.



